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Title: Need to provide Rajasthan's share of water from the Ranjit Sagar Dam.
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MR. DEPUTY-SPEAKER: Now, the House would take up Item No. 7.
...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
Sir, I would request you may kindly take up the second Bill after deferring the first one. You may please take up Item No. 8.
...(Interruptions)

MR. DEPUTY-SPEAKER: I think, the House agrees.
Now, the House would take up Item No. 8. Shri Srikant Jena.

...(Interruptions)



